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NOTES OF THE REGISTRY I 	 ORDERS OF THE TRIBUNAL 

REG 

- 

Fieard Mr..3.Tripathy,Ld.C,unse1 for the appli-. I 
cnt and Nr.C.R.Mishra,Ld.Counsel appearinq for 

the Railways n whem a copy of this O.A. has 

already been serve •  

The applicant, in Zlectrical SCtiCfl 3nqiner 

of Mancheswar Carrie Repair Workshop having fa 

transfer to work as Section Engineer (Electrical) 

at uri(uner DEE/Puri) has filed this O.A. ur 

3ection 19 of the AT it of 135. 

it aPPears ,,several of his reresentat1ons to the1 

hicher authorities arc still pendin.a for consera 

t. 1.o n. 
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Notes of the Registry 	I 	
Orders of the Tribunal 

for both the parties, 

- 

'~'fWg 

-inhe4 () 

In the said premises, th:I.s C.A. is disp1& of 

ith a direction to the Respondents to consider the 

grievances of t.I-e applicant, as r.Lsed in his repre-

sentations annexed to this O.A. and grant him nece-

ssary relief within a period of next 45 diys. 

Resporeats are hereby also asked not to disturb 

the 	pplicant from the post of S (E1ectricl) MS 

(Nancheswar Carrjae Shop) till the consèóeration 

of his representations addressed to the Respoadents. 

ith the aforesaid observation and directi•:n 

this O.A. tnds disposed of. 

Send copies of thls order to the Respondents,, 

along with o.pies of this 	 free co ics of 

this order }e handed over to the Ld.C.nsel appearin 


